HIGH COURT OF CHHATTISGARH, BILASPUR
NOTIFICATION

) "
No. \ ‘ \ (Mis.) / Bilaspur, date /; September, 2024
1-15-19/2024 !

In exercise of the powers conferred by clause (2) of the Article 229 of
the Constitution of India, Hon'ble the Chief Justice of the High Court of
Chhattisgarh, Bilaspur, makes the following amendment in Chhattisgarh
High Court Services (Appointment, Conditions of Service and Conduct)
Rules, 2017:-

AMENDMENT

1. In the First Schedule (Gazetted Officers), after Serial No. 23,
following be inserted:-

123-a 'Senior 1 |Class-l |By promotion strictly on 13
i Librarian |- merit-cum-seniority basis| (67300-
' from “Librarian" of the| 213100)
establishment.
Having minimum 2 years
| experience as "Librarian"
i on the establishment of
\ this High Court.
2. In the Fourth Schedule to the Rule, after SI. No. 23, following be

inserted:-

‘g 23-A ] Senior Librarian ‘ Under Secretary

3. In the First Schedule (Gazetted Officers), existing SI. No. 23-a shall
be renumbered as '23-b'.

4, In the Fourth Schedule, the existing SI. No. 23-A shall be
renumbered as '23-B'.

5. In the First Schedule (Gazetted Officers), after the Serial No. 25,
one row shall be inserted as follows:-

i’WSr. r»r\Tame 1 E)iisting ., Classifi- Source & methdd of

Scale of
’i of Post | sanctioned | cation appointment and pay/ level
‘: Strength | of post experience in pay
| | matrix
25-a 2Court 22 Class-Il |By promotion from 11
; iMaSter amongst Assistant Grade-| (49100-

|/Hostel Administrative 155800)
Officer  (CSJA)/Assistant ‘

| . Court Master, having
5 ‘ minimum 2 years
experience in the feeder
\ post strictly on merit-
| cum-seniority basis.




as follows:-

- 28-A

Court Masté'rw

In the Fourth Schedule, after SI. No. 28, one row shall be inserted

Section Officer |

Endt. No. 'AI ! !/é /

11-15-19/2024
Copy forwarded to:-

1. J.R.-cum-P.P.S. to Hon'ble the Chief Justice, Hi
Bilaspur, for kind information of His Lordship.

7. In the First Schedule, Class-lIl, after the Serial No. 2, one row shall
be inserted as follows:-
'Sr. Name of | Existing | Source & method { Minimum Scale of
Post sanction | of appointment qualification & pay/
ed experience level in
Strength pay
‘, matrix
2-a | Assistant 22 Posts shall be|Holding post of 9
- |Court filled-up by|Stamp Reporter,| (38100-
lMaster promotion from | Examiner (I.L.R.),| 120400)
‘ (Stamp Reporter,|Translator ~ and \
{ Examiner (I.L.R.)|Assistant Grade-
1\ and Assistant/|ll of the \
l Grade-ll on merit-| establishment.
’1 cum-seniority) and
! Translator on|lin case of
‘i merit-cum- promotion from
‘5 seniority of the|the post of
} establishment in|Stamp Reporter,
} the ratio of 10:1,|Examiner (I.L.R.),
‘ ‘ as amended vide|Translator and
| \ Notification No.|Assistant Grade-
‘ 148 dated|ll, must have
} 8.9.2023. minimum 2
i years experience
‘ in the feeder
| \ post(s) on the
‘ 1 establishment of
: 1 this High Court.
8. In the Fourth Schedule, after SI. No. 34, one row shall be inserted
as follows:-
34-A Assistant Court Master Assistant Grade-|
The above amendment shall come into the force with immediate
effect.

By order of Hon’ble the Chief justice

Sd/-

(Balram Prasad Verma)
Registrar General

Bilaspur, date g L{ September, 2024

gh Court of Chhattisgarh
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13.
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22.

23.

24.

Private Secretary to Hon’'ble Shri Justice Goutam Bhadur}, High Court of
Chhattisgarh, Bilaspur, for kind information of His Lordship. '

Private Secretary to Hon'ble Shri Justice Sanjay K. Agrawa!, High Court
of Chhattisgarh, Bilaspur, for kind information of His Lordship.

Private Secretary to Hon'ble Shri Justice Sanjay Agrawa[, High Court of
Chhattisgarh, Bilaspur, for kind information of His Lordship.

Private Secretary to Hon'ble shri Justice Parth Prateem Sahg, High Court
of Chhattisgarh, Bilaspur, for kind information of His Lordship.

Private Secretary to Hon'ble Smt. Justice Rajani Dubey, 'High Court of
Chhattisgarh, Bilaspur, for kind information of Her Ladyship. ‘
Private Secretary to Hon'ble Shri Justice Narendra Kumar Vyas, High
Court of Chhattisgarh, Bilaspur, for kind information of His Lordship. '
Private Secretary to Hon'ble Shri Justice Naresh Kumar Char)dravanshil,
High Court of Chhattisgarh, Bilaspur, for kind information of His
Lordship.

Private Secretary to Hon'ble Shri Justice Deepak Kumar Tiwari', High
Court of Chhattisgarh, Bilaspur, for kind information of His Lordship.

Private Secretary to Hon'ble Shri Justice Sachin Sing_h Rajput, High
Court of Chhattisgarh, Bilaspur, for kind information of His Lordship.
Private Secretary to Hon’ble Shri Justice Rakesh Mohan Pandey, High
Court of Chhattisgarh, Bilaspur, for kind information of His Lordship.
Private Secretary to Hon’ble Shri Justice Radhakishan Agrawal, High
Court of Chhattisgarh, Bilaspur, for kind information of His Lordship.
Private Secretary to Hon'ble Shri Justice Sanjay Kumar Jaiswal, High
Court of Chhattisgarh, Bilaspur, for kind information of His Lordship.

Private Secretary to Hon'ble Shri Justice Ravindra Kumar Agrawal, High
Court of Chhattisgarh, Bilaspur, for kind information of His Lordship.

Private Secretary to Hon'ble Shri Justice Arvind Kumar Verma, High
Court of Chhattisgarh, Bilaspur, for kind information of His Lordship.

Private Secretary to Hon'ble Shri Justice Bibhu Datta Guru, High Court of
Chhattisgarh, Bilaspur, for kind information of His Lordship.

Private Secretary to Hon'ble Shri Justice Amitendra Kishore Prasad, High
Court of Chhattisgarh, Bilaspur, for kind information of His Lordship.

P.S. to the Registrar General, High Court of Chhattisgarh, Bilaspur,

Registrar (Vigl./l.&E./Judl./S.&A Cell), High Court of Chhattisgarh,
Bilaspur,

The Principal Secretary, Law & Legislative Affairs Department,
Government of Chhattisgarh, Mantralaya, Mahanadi Bhawan, Naya
Raipur (C.G.) - with a request to get it be published in the Gazette
immediately,

Director (C.S.J.A.), High Court of Chhattisgarh, Bilaspur,

Rggistrar (Cpmputerization)-cum-c.P.C., High Court of Chhattisgarh,
Bl.laspur - with a request to get it be uploaded in the website of this
High Court,

OSD-cum-Additional Registrar (Judl.), High Court i
Bilaspur, 9 (Judl.) g urt of Chhattisgarh,

Additional Registrar (DE & E/Admn.), High .
Bilaspur, ), High Court of Chhattisgarh,
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26.

27.
28.

29

For information / necessary action.

All Registrar (M)/All Joint Registrars (M), High Court of Chhattisgarh,
Bilaspur,

All Additional Registrars/All Deputy Registrars/Budget Officer/Accounts
Officer, High Court of Chhattisgarh, Bilaspur,
Deputy Registrar (Protocol/Estt.), High Court of Chhattisgarh, Bilaspur,

Court Officer/Section Officer (Accounts), High Court of Chhattisgarh,
Bilaspur,

Assistant (Establishment), High Court of Chhattisgarh, Bilaspur - with a
direction to affix the said Notification in all the Notice Boards of this

Reqgistry
N

(Balram Prasad Verma)
Registrar General
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